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F. No,A-60 (|1]. l'28 /'2A 1O-Ad rnn.l ILAJ
Government of India

Ministry ol Law and Justice
D epartme.t_:l_t-*rl Affai rs

Shastri Bhawan, New Delhi
Dated the 17tt, October, 201q.

orrrcE oRpER No. 105 /2019

In -$odification to this Department's order No. 46/2019 dated 1otl luly, 2019, the competent autlority in
pursuance to the provisions cdntained in Scction (5)(1) and (2J of the Right to Information Act, 2005, r,, . re-
designates thq following officers of this Depaftment as First Appellate Authority and Central Public lnformation
0fficers (CPI0|: -

A-drnn.l Section and Vigilance,Unit: -

S.No.

Central Aggncv Section & Branch Secretariats: -

IA.

Deputy Secretary to the Govt.of India
-*.'Io

4t.

2.

3.

4.

5.

6.

7,

B.

0fficers Concerned.

PS ro Hon'ble MLJ/PS to Hon'ble MoS/PPS to LS/PPS to Addt. Secretariers/PPS to ]oint Secretaries/PSJS &LAs

Central Agency Sc.ction / l,itigation It"lC)/ Litigation (LC)lCA'I Sections.

Branch Secretariats- Mumbai/Chennai/Kolkata/ Bengaluru.

Admn. II, III & tV [LA) Sections/lmp.Ce ll/Judicial SectionlNotary Ceil/ Advice; A', 'B'&'C' Sections/PG Cell'

NIC Cell with the request to upload the above order on the website of this Departmenl

Office orcler fblder,

e-office portal.

Sectiorr Name of CPIO Link Officer of
CPIO

First Appellate
AuthoriW

Link Officer of First
Appellate Authority

t. Admn.l Section Shri A.K.Joshi, DS Shri K.Ginkhan
Thang, DS

Shri Vijay Varma,

IS

Shri Ajay Coyal, f S

2 Vigilance Unit Shri A.K. ]oshi, DS Shri K.Ginkhan
'fhang, DS

Shri Vijay Varma,

is
Shri Ajay Goyal, fS

Name of the Office Name of CPIO Name of First Appellate
Aut}tority

sl.
No,

Shri Raj Bahadur, DGA Shri B.V. Balram Das,
Addl. G.A.

Sliri M.K. Maroria,
Addl. G.A.

Central Agency Secrion

IJranch Secretariat, Kolkata Shri Subhro Jyoti Mukherrjee, Al,A

1

'2

Srnt. R. fayalakshmi,
DLA

Shri Jaspal Singh Dhanlu, ALA3 Branch Secretariat, Chennai

Shri T.G. Gopiclasan,
Section 0fficer

Shri R. Canesh Voltair,
DLA

Branch Secretariat, Bengaluru4

Shri A. A. Ansari,
Addl. G.A.

Shri K. Santosh Ramanna,
ALA

Branch Secretariat, Mumbai5



F. No. A-600 L7/ZS /2010-Admn.l (LA)

Government of India
Ministry of Law and |ustice
Department of Legal Affairs

q[rrcE, o,B,DER No. 33/2.q20

ln modification to this Department's 0rder No.46/20L9 dated 10t'Illy, 2019, the

competent authority in pursuanie to the provisions contained ln Sectionr[S](t) a4d (2) of the

Righr to Information Act, 2005, re-designates the following ofScers of this Department as First

Appellate Authority and Central Public Information Officer [CPIOJ with immediate effect and until
further orders: -

S.No. Section Name of CPIO First Appellate Authority

1 RTI Cell Shri R.K.

Chaudhary, ALA
Dr. Anju Rathi Rana, IS&LA

India
233887 63

Shastri Bhawan, New Delhi.

Dated the 4th March, 2AZA.
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. 0fficers Concerned.

. PS to Hon'ble ML|/PS to Hon'ble MoS/PPS to LS/Sr.PPS to Addl. Secretaries/
ST.PPS to IS &LAs.

3. Central Agency Section / Litigation (HCJ/ Litigation (LC)/ CAT Sections.

4. Branch Secretariats- Mumbai/Chennai/Kolkata/Bengaluru.
5. Admn, ll, lll & lV (LA) Sections/lmp. Cell/Judicial Sectioa/Notary Cell/ Advice; A','B'&'C'

SectionslPG Cell/RTI Cell.

6. NIC Cell with the request to upload the above order on the website of this Department.
7. Office order folder.
B. e-office portal.

T.V.)


